N

Central Administrative Tribunal

NS Delhi,'this the day

Hon’ble Shri S.R.Adige,
Hon’ble DOr.A Vedavalll,

1. Shri Diwan Singh s/
Asstt. Fitter C.C.W.
AIR H.PLT.

Kingsway Camp.
Delhi.

Shri Tej Pal Singh.

3

o

Principal Bench

CP 374/2001

vice~-Chairman(A)
Member (J)

Shri Harmal
(Civil)

5/0 Shri Pvare Lal,

pesstt. Wireman C.C.W.(Civil)

IR HLPLT.
Kingsway Camp.,
Delhi.

{Bv advocate: None)

1. Shri Pawan Chopra
© Secretary.

Ministry of Information

New Delhi.

2. 8hri K.M.Paul,
Director General
x.I.R.. New Delhi.

3. 3hri Yigvan Prakash

.. retitioners.

Yersus

& Brosadcasting.

chief Engineer (Civil)

Civil Constn. Wing

&ir, Soochana Bhawan

Mew Delhi.

.. Respondents.

(By advocate:Shri Rajinder Nischal)

ORDER{Orall

By Shri S.R.Adige, Vice-Chairman(A)

Mone for the

Shri Rajinder Nischal.

L)

petitioners aven on second call.

learned counssl for the respondents

has invited our attention to respondents” order dated

4.

\}

2001, copy of which is taken on record and states that

the Tribunal’s order dated 17.4.2001 has been implemented.

As  none appeared on behalf of petitioners to oppose this

contention

]

H \/ \/AVL\

(Or. H. Vedavalllg
Member (J)
Skd/Sf

CP is dropped.

Notlices are discharged.

Aoty

(S.R. Adige)
VYice Chairman (A)




